Title: Incidents of suicide committed by farmers in various parts of the country due to non-payment of remunerative prices for their agricultural
produce. (Not Concluded)

13.11 hrs.

MR. SPEAKER: The House shall now take up discussion under Rule 193 regarding incidents of suicide committed by farmers in various parts of the country due
to non-payment of remunerative prices for the agricultural produce.

Before the discussion starts, [ would like to make a small observation.

Being personally aware of the plight of farmers in Andhra Pradesh, I can say that the reasons that have led the farmers all over the country to take resort to this
extreme step are not far to seck. It is actually a combination of factors - natural and man-made - that has resulted in this calamitous situation. Be it the non-
payment of remunerative prices in some States, the failure of crops due to inclement climatic conditions in other States or the supply of sub-standard insecticides
and pesticides in some other places, or even the uncertified seeds, inadequate credit flow etc., the net result is that the poor farmer has been at the receiving end.

As the hon. Members are aware, agriculture sector today provides livelihood to about 64 per cent of the labour force, contributes nearly 33 per cent of Gross
Domestic Product and accounts for about 18 per cent share of total value of the country's export. Keeping in view the importance of agriculture sector in India's
economy and in view of the plight of the farming community, it has become necessary to have an in-depth look into the grievances of the farmers.

This House is about to discuss this matter now. | would urge upon the hon. Members to rise above party lines and maintain objectivity in their speeches.
Apportioning blame is not going to help; constructive suggestions have to be made to overcome the problems that beset the agricultural sector.

I would also urge upon the Government to make some meaningful positive response by announcing concrete and comprehensive steps which it intends to take in
this regard to ensure that such tragic incidents do not recur and to ameliorate the plight of the farmers,

Shri Vilas Muttemwar may now initiate the discussion on the subject.
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... (=FEam)

You please tell me the date ... (Interruptions) He should not make wrong allegations ... (Interruptions) Is it right? ... (Interruptions)
oft farema grimam 22 AwE w5 e (

Interruptions)

MR. CHAIRMAN: No, no, Shri Sirpotdar, please resume your seat

... (Interruptions)

MR. CHAIRMAN: He has not uttered any unparliamentary word. When you get your chance to speak, you refute it.
... (Interruptions)

MR. CHAIRMAN: Shri Sirpotdar, please ask your Members to resume their seats.

... (Interruptions)

SHRI MADHUKAR SIRPOTDAR : Sir, he should not name persons ... (Interruptions) What is this? ... (Interruptions)

SHRI VILAS MUTTEMWAR (NAGPUR):; When your Party is not taking the initiative ... (Interruptions) The hon. Speaker has already asked all the political
Parties ... (Interruptions)

MR. CHAIRMAN: There is no unparliamentary word.

... (Interruptions)

MR. CHAIRMAN: Nothing will go on record.

(Interruptions) *

MR. CHAIRMAN: Shri Muttemwar, you please do not yield. You must address the Chair.

SHRI VILAS MUTTEMWAR : Sir, thank you for giving me protection ... (Interruptions)

MR. CHAIRMAN: Shri Sirpotdar, you are going to speak on this subject and then you refute it.

SHRI MADHUKAR SIRPOTDAR : Sir, it is a good subject and everybody should speak by raising above Party lines ... (Interruptions)
MR. CHAIRMAN: Your name is there in the list of speakers. You refute whatever you want to when you speak.

... (Interruptions)
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MR. CHAIRMAN: No running commentary please.
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MR. CHAIRMAN: Please do not speak like this. I have seen you. Do not do that. You are a new Member. There is a way to express your opinion here, not by
giving a running commentary like this. There should be no running commentary.
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SHRI RAVI SITARAM NAIK (PANAIJI): May I point out, Sir, that there is no quorum in the House. A very few people are present from the ruling party.
MR. CHAIRMAN: The bell is being rung-

Now there is a quorum. The hon. Member, Shri Muttemwar may continue.
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MR. CHAIRMAN : Nothing but what Shri Muttemwar speaks will go on record.
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He should have been here. I demand his presence in the House because it is so volatile issue which has to be heard. It has to be heard throughout the country. Five
hundred people have committed suicide and nobody listens to them. The State Governments are sleeping and so is the case with the Central Government here.

SHRI A.C. JOS (MUKUNDAPURAM): Even that side is empty.

SHRI BALRAM JAKHAR : I do not mind whether it is empty or not because I have already seen this.
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You are not taking any action. These are daylight robberies.
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This is just a constructive suggestion. I am not criticising anybody. | am just pouring out the pains in my heart which [ feel it.
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I am not all wise.
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">SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Mr. Chairman, Sir, first of all, I must thank you for giving me this opportunity to speak on the
prevailing conditions of farmers in Southern States and specially in Kerala. Now it may be stated that suicide as such has not been committed in Kerala. As we all
know, Kerala is a State which is producing commercial crops such as rubber, copra which is a coconut produce, pepper, arecanut, cardamom etc. Now we do
admit that our State is also deficit in foodgrains. Now I must inform the Government about the wretched conditions being faced by the farmers of Kerala. | wish to
deal with each crop with their specific issues.

First of all, let me deal with the wretched conditions of coconut growers in Kerala. There are about 30 lakhs of coconut growers in Kerala. Kerala is the first State
to have implemented the Land Reforms Act. Most of the farmers are small holders. That is why, I told you at the outset that there are about 25 or 26 lakhs of small
growers of coconut in Kerala. Their condition is very very pitiable. The State Government has taken some steps. But that alone will not solve the problem. Now
the main question is that they are not getting remunerative prices. I may be permitted to bring out certain statistics regarding the price fluctuations.



Copra or coconut, as such, is not having a stable market. It is varied from time to time due to many reasons. I am not going to deal with all those reasons. First of
all, you must know that the word "Kerala' is derived from the word "coconut'. Kera is a word meant for coconut crop. The State itself is named after coconut crop.
QOur land is a land of coconut farms. If you travel State of Kerala from South to North on the coastal areas, you will see lakhs and lakhs of coconut farms
stretching all over the State,

People are living within that small area. The farmers are having only one acre or two acres but not more than three acres. As | have already mentioned, their
number may come about to 25 lakh. Their main source of income is derived from selling the coconut tree once in very 50 days. That is the position of coconut in
Kerala.

The economy of the State will be adversely affected if there is price fluctuation in coconut. Now, the price fluctuation has become the order of the day. The
coconut farmers have been put to hardships. The prices of coconut, copra and coconut oil are always on the decline. Recently, due to the Exim Policy of the
Central Government, the price of coconut has come down which is alarming. The price of copra declined from Rs. 4,434 per quintal to Rs. 2,650 per quintal. You
see the decline. Approximately, from Rs. 4,500, it has come down to Rs. 2,500 per quintal. So, there is a decline of about Rs. 2,000 within a span of two or three
months. After the declaration of the Exim policy by Shri Ramakrishna Hegde, our hon. Minister of Commerce, the prices have come down.

Now, these are the lean months where production is low. But unfortunately, we are not getting the remunerative prices even in this lean period where production is
at a low level. The prices which I quoted earlier are only on record. In actual, the poor farmer will not get this price. For him, it will be far below the prices which
are published. So, the condition of the coconut farmer is much worse when he is experiencing with the selling of his products. This is the position of Kerala.

Now, the State Government and the coconut farmers of Kerala are demanding a Minimum Support Price per quintal of copra. The price, now they demand, is Rs.
4,160 per quintal. Without a support price or without a Minimum Standard Price fixed, it will not be possible for the coconut farmers of Kerala to survive in the
present condition. These poor farmers are sending their children for education with the income which they derive by selling coconut. Now, their condition is very
very deplorable, as a matter of fact.

Under the Exim policy declared by the Government of India in 1997-98,
coconut and copra are now being imported. About coconut, previously, there
were some restrictions. Now, all those restrictions have been removed. So,
copra and coconut can be freely imported in India without any condition. And,
this has adversely affected the home market. Without curtaining the important,
the coconut farmers of Kerala can never survive.

Further, there is another difficulty also. The import duty of vegetable oil has been reduced from 65 per cent during 1994 to 30 per cent during 1995.

That also will show that the living condition of coconut growing farmers has come down to a considerable extent. Again it was reduced to 20 per cent in 1966,
These measures have a depressing effect on the prices of coconut oil and copra. This is another problem.

Further, import of palm oil has been permitted under Open General Licence as a result of which coconut oil is facing serious competition in the domestic market.
It is reported that nearly 1.3 lakh tonnes of palm oil has been imported into the country during 1997. It is used largely for mixing with coconut and other edible
oils. The imported palm oil is mixed with the domestic coconut oil and sold in the market at reduced prices. Further, coconut oil and copra imported from
Philippines and Sri Lanka are understood to be of poor quality when compared to the coconut oil of Kerala which is available in the market. Some of them are
fungus infected and they will be hazardous for health also. So, it is dangerous to use the imported coconut oil from Philippines and Sri Lanka. It will not be of
better quality when you compare it with the quality of coconut oil produced in Kerala. We have been telling the Government of India all these things for quite
some time. There were Dharnas and there were Memoranda submitted by the Kerala Government as well as the coconut growing farmers of Kerala. But nothing
has materialised, nothing has been done so far to better the conditions of the coconut growers of Kerala.

So, we suggest at least three measures for making remunerative prices available to coconut farmers in Kerala. Firstly, the minimum support price for copra should
be adequately raised to make it remunerative and the same may be announced without any further delay. The Central Government should take a decision to
declare that there is a minimum support price for copra. Without this the condition of the coconut growers in Kerala will never improve. But they do not believe in
committing suicide. Committing suicide is no solution to the problem. Our people are educated and the State is totally educated. So, they will not think of
committing suicide to solve this problem. But still they are suffering. So, the first thing the Government of India will have to do is to declare a minimum support
price for coconut. | would suggest that the minimum support price for coconut should be fixed at Rs.4150 per quintal. We have worked it out, the Kerala
Government has worked it out and the farmers of Kerala have also worked it out. So, the reasonable minimum price that can be fixed in the existing condition will
be Rs.4150 per quintal.

The second aspect of the question is to ban import of coconut oil and palm oil. I would assure the hon. Minister that Kerala will produce the required quantum of
coconut oil for the home market consumption. Why should you import coconut oil from Philippines and Sri Lanka which is of no use and dangerous for health
also? So, the second request is to ban the import of coconut oil from abroad.

Thirdly, the Government should reduce the import duty on certain oils and the status quo should be maintained. For that purpose, increase the import duty on
vegetable oil from the present twenty per cent to sixty-five per cent as a precautionary measure for home-produced coconut oil. The Government of India, going
by the Exim policy, has reduced it to twenty per cent. I would request the Government of India to increase it to fifty per cent which was there before. Without this,
the coconut growers of Kerala cannot survive.

Finally, ban the import of coconut products like the coconut cream, coconut milk powder etc. These are some of the products that are being imported. But we can
tell the Government that Kerala can produce the best coconut cream available anywhere in the world. And certainly Kerala farmers are producing the most
delicious coconut milk powder in the world. So, when the conditions are such, why should you import coconut cream and coconut milk powder from abroad?
They are doing it for ages. Even the land is named after the coconut farms. This is the first crop for remunerative prices so far as the State of Kerala is concerned.

Now, I will come to the issue of rubber. The only rubber producing State in India is Kerala. Ninety per cent of the natural rubber is produced in Kerala. The
economy of the State, to a considerable extent, depends on the price of this produce. Rubber is also on the same footing as that of coconut. The price has declined
from Rs. 58 in May, 1995 to Rs. 49 in May, 1996 per kg. It further declined to Rs. 39 in May, 1997. Please see the gradual decline. Every year it is declining. Now,
the price has gone down to Rs. 25 per kg. [ would like to ask the hon. Minister whether the rubber growers of Kerala should commit suicide. What is the way out?
A produce which was getting Rs.58 a few years ago is getting only Rs. 25 per kg. now. This is the wretched condition of the rubber growers of Kerala. This is the
only State which produces rubber. This State enjoys the monopoly. We have staged dharnas also. What is the present condition? The rubber producers are not big
land owners. Some people are owning five acres; some people have three acres, two acres etc. They are all small land holders. They are adversely affected. There
is no other go for rubber growers of Kerala. Their condition is so wretched that they find it difficult to live in this world. I would like to know whether the hon.
Minister is asking them to commit suicide en masse. Would it solve the problem? They are not getting the remunerative prices. This is the lean month. So,
naturally the price of rubber should increase at this stage. But this year that did not take place. The prices are declining day by day.

What are the reasons for this wretched condition? What are the reasons for this decline? I will deal with those reasons now.



Firstly, the import of natural rubber has worsened the situation. Natural rubber which is being imported is of a poor quality. It is not on a par with the rubber
produced in Kerala. Unfortunately, to help the tyre manufacturers, the Government has removed all the restrictions on import of rubber and rubber is now
imported freely in India. This is one of the major reasons for the decline in rubber prices.

Moreover, under the new Exim policy, the reduction of import duty on rubber from 25 per cent to 20 per cent has adversely affected the domestic prices. Again,
the duty-free import of polythene which is used for the manufacture of synthetic rubber has adversely affected the rubber growers of Kerala.

Lastly, the Government has allowed the import of tyre from abroad.
PROF. P.J. KURIEN (MAVELIKARA): This is done only to help big industries. That is the point.
SHRI VARKALA RADHAKRISHNAN : Yes. It is to finish the farmers!

So, the Government of India may be requested to take the following measures to save the condition of rubber growers. Firstly, they have to ban the import of
natural rubber.
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SHRI VARKALA RADHAKRISHNAN : Yes. | am concluding.

The first condition is that there has to be a ban on import of rubber. Natural rubber should not be imported. I can assure that Kerala is capable of producing the
rubber which is required for home consumption. When we are producing required quantity for home consumption, why should they import it? They have to
ameliorate the conditions of the growers.

Secondly, they have to declare that Rs.55 per kg. would be the minimum price for rubber. There must be a minimum support price of Rs.55 per kg. Firstly, they
have to do this. Moreover, they have to immediately start procuring 5,000 tonnes of natural rubber through the State Trading Corporation. That is a major demand
that is being made. At the same time, | must tell the Government that procuring rubber through the STC and again delivering it in the local market will harm them

and there will be no benefit to the rubber growers. So, the Government of India should make an attempt to export rubber. We will produce the best quality rubber
in the world. If the Government makes an earnest attempt, it can be done,
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SHRI VARKALA RADHAKRISHNAN : I am concluding, Sir. [ am coming to that. I will stop now.

So, [ say that arrangements may kindly be made for the export of rubber, if possible. The Government of Kerala is also making some attempts to export 5,000
tonnes of rubber through some other agencies. Export of rubber produced in India can be done by the Government of India also.
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SHRI VARKALA RADHAKRISHNAN : Yes. I am concluding. I will make only one or two sentences more.
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SHRI VARKALA RADHAKRISHNAN : Mr. Chairman, I am concluding. Please allow me to conclude...(interruptions)
PROF. P.J. KURIEN : Sir, he himself had been the Speaker of the Kerala Assembly. So, you may give him one more minute.

SHRI VARKALA RADHAKRISHNAN : I was the Speaker in Kerala Assembly for about five years. I know to control the House.
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SHRI VARKALA RADHAKRISHNAN : I had been in the same Chair and | have got experience in these matters. So, let me conclude now.
There are other crops like pepper and areca nut solely grown in Kerala. All these agricultural produce require remunerative prices. Areca nut growers who are in

tens of thousands are put to starvation. Then, you may also take the case of pepper growers of Kerala. They do not get a steady market. They could not sell their
products on a remunerative basis. So, all pepper growers of Kerala are put to starvation. ... (

)

Almost all the farmers of Kerala are put to starvation. So, immediate remedial measures shall have to be taken to save the farmers from the wretched conditions in
Kerala.

I thank you for having given me this opportunity to speak.

DR. T. SUBBARAMI REDDY (VISAKHAPATNAM): Sir, [ just want to know one thing. There are a number of Members who would like to speak on this very
important subject. If you fix the time specifically, then all of us may get a chance to speak or if you extend it for tomorrow, there will be no problem. You may



please decide accordingly.
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PROF. P.J. KURIEN : This is such an important subject that every Member would like to speak. Our party has given nine names and we think that all of them
would speak. So, if necessary, you may extend the time of the discussion so that all Members would get an opportunity to speak. This is my request.
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In short, this is the analysis of that suicide and nothing else.
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This would further accentuate the problem.
T% HH! AR e =@ |

Whenever we discuss any issue in such an august House we must put the things in a proper perspective. We must examine the entire issue and thereafter we
should express our opinion. We have to take into account the steps that need to be initiated in order that such suicide cases do not recur.
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MR. CHAIRMAN : Shri Sirpotdar, please address the Chair. You need not yield to other Members.
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We should try and find out some preventive measures. That is very much necessary.
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What steps should be taken to avoid these suicide cases is very important.
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That is very important. We should discuss it and we should find out some remedy for this. I look at it from that angle.
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You have the right to criticise the Government. There is nothing wrong in that. Just because we have the Government there does not mean that they would not
commit any mistake. They are not super human beings. They also are a part and parcel of the entire society. | look at it from that angle.
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Stay order was given for collection of those taxes.
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that is not of much concern. We should get into the reason why suicidal deaths are taking place. Maharashtra is one of the proud agriculture-based States in the
country. Farmers are well to do there. Suddenly, why suicidal deaths are there in Maharashtra? We should know from you the reason behind it because you belong
to Maharashtra. That is more important to me than what the Government is doing. Please tell us why the suicidal deaths are taking place in Maharashtra so that we
may plan a policy for the future.
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SHRI RAJESH PILOT : Was the credit policy all right?
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MR. CHAIRMAN : The time is very limited. Please conclude in two minutes.

SHRI MADHUKAR SIRPOTDAR : [ am coming to the same point. Whenever I start my argument, I am being disturbed. It is not proper. A number of Members
have spoken so far and not a single Member was disturbed.

MR. CHAIRMAN: You have wantonly given time to Shri Pilot. Now, please come to the subject.
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The Government will take all precautionary measures but it is our responsibility - not the responsibility of the people of Maharashtra alone to help the people in
need.
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Under what circumstances was this wheat imported? One has to find it out. That aspect also has to be gone into.
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In the case of certain rare commodities, and commodities which we are short of, like oil etc., it is different. But why should we purchase from outside and import
those commodities which are in abundant supply in the country itself? That is my simple question.
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Seventy-four per cent people are engaged in farming.
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let us work together for only farmers. When the question of labourers come, let us work together for the labourers; when the question of community development
comes, let us work for that, but there should not be any politics in that. Unfortunately, what is happening in this country is that in every aspect, there is the
involvement of dirty politics. Because of that we do not get results. It is an unfortunate thing.
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Let us create that machinery. Let the farmer go to that machinery first instead of committing suicide.
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Let us adopt some policy; let us adopt some guidelines in this country.

MR. CHAIRMAN : You please conclude.



SHRI MADHUKAR SIRPOTDAR : Thank you, Sir. I am concluding. What hurts me is that only when I speak.... (Interruptions)
MR. CHAIRMAN: You have taken 24 minutes. A number of hon. Members will be participating on the same subject.

SHRI MADHUKAR SIRPOTDAR : Other hon. Members have spoken for one hour or so without any disturbance. This is an unfortunate thing. Initially, if | have
informed you, you would have given me 20 minutes and I would have finished my speech within 20 minutes. ... (Interruptions)

MR. CHAIRMAN: Please conclude. All the Members are very anxious to participate in the debate. So, you please give way to them.
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Whenever I start my speech there have been disturbances continuously.
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I know that there is a time constraint.

My humble request to the entire House is that whenever we form the policy on farmers of this country, let us take into account all these points which I have raised.
You come to the conclusion first before finalising the policy. You may delay the decision. But once the decision is taken, you should see to it that the same is
implemented with determination by this august House.

The incidents of suicidal cases are unfortunate. We should see to it that at the end of the day, there should not be any suicidal deaths in this country. That is the aim
of today's discussion. If we achieve that purpose, I think, we have achieved something. That is my feeling.

Once again, I thank Shri vilas Muttemwar and Shri Amar Pal Singh, in
particular, for initiating this debate on this particular subject today under
Rule 193, and all the other hon. Members, in general.
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15.47 hrs. (Mr. Speaker in the Chair)
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DR. T. SUBBARAMI REDDY : We are very anxious to know your suggestions. What are your observations?
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MR. SPEAKER: Please Address the Chair.
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MR. SPEAKER: You address the Chair.
ot T feE @ =i
ot WIEUTE: T TEH T WA ge LM, ST EE A |

oft TR E e S, F o ArAn | | WA @ HEEE S O € Ut g W AR TERg F E T T § o | AR A e of €A 9% Weae S # 51 9w 2o A w
wira= 1 afcoms € €1 3 areageant g € At 9 uo =6l ®Y #ENT waEE! o, a8 @ uiomm #) Ted 22 meddea w1 4t 9w w2, et 22w # e A #) e fae B2 maeie § 3w
TIErEHT TH I H! A DI TEA | A FA AT T I, T L2 AN F HE FA-EA T, A T W HE 79 6 A€ A ey Rz mede w1 el & @ ¥ w9 At 9w € F R
arT 3 feredt @1 2 &t g o @, Sy uEl @ e @ 2, w@fE e @ F | wu g A9 g8 ER e # | satery st g € S St &1 gEdt o e W @ €

= Y= ® WY, A qR w9 5, S e |

">SHRI NADENDLA BHASKARA RAO (KHAMMAM): Mr. Speaker, Sir, most of us come from the farming community, but none of us is interested in the
welfare of farmers. Hats off for the Indian farmers who have production about 198 million tonnes of foodgrains so far.

As far as Andhra Pradesh is concerned, the farmers have produced about 1.35 million tonnes of foodgrains. They have given their sweat and blood to us. But what
have we given to them? Nothing. From us, there is no helping hand to the farmer. They are left high and dry.

In fifties, sixties and seventies, we used to beg for food from other countries. In those days, our population was only 40 crore or 50 crore. Now, our population is
about 95 crore. We are providing food to all of them. It is these farmers who are responsible for this. They are supplying 19 million tonnes of food, and their target
is going to be 21 million tonnes of foodgrains in the near future. They are prepared to fulfil it. In spite of that, we are not showing any interest to them. They are
being cheated, if I may be allowed to use this word. They are being cheated by all sections of the society. The trader has cheated them, the Government has
cheated them, and the middleman has cheated them. Everybody in the society has cheated them. Bureaucrats have cheated them. They are being supplied spurious
seeds and adulterated manures. No remunerative price is being fixed or given.

Remunerative price has been fixed for wheat recently. In this regard, I met the hon. Minister and explained to him the plight of the farmers in Andhra Pradesh. A
bonus of Rs. 55 has been fixed for wheat whereas paddy is not given any bonus. The paddy ryots are left like that. Most of the paddy is produced in the southern
parts of the country, but they have not been given that benefit which he has accorded to the wheat ryots. What was the reason? The credit system that is available
to the farmers is miserable.

The conditions which they are putting are very stringent. This is the case either with the cooperative banks or commercial banks. They are unable to tap the proper
channel. They have to be motivated and make the credit facility easier for the farmers.

Then, a proper crop pattern has to be introduced in the country. Since a proper crop pattern has not been introduced in the country, if some farmers grow a
particular type of crop, everybody is going in for it. So, a proper crop pattern should be introduced in the country. For example, in Andhra Pradesh, cotton has
been grown by some farmers this year and everybody has gone in for cotton. Our leader, Dr. Balram Jakhar, has also visited some parts of Andhra Pradesh and he
has seen how the cotton growers are suffering there.

Many cotton growers have committed suicide there, because their crop was not insured. The crop insurance scheme has completely failed. There was no proper
insurance of their crops. Some foreign countries are following some method. If that system is adopted in our country also, the farmers will be benefited. But that
system has not been introduced in our country so far. Some banks have introduced that system in some pockets, but not in the entire country. In Andhra Pradesh,
that system is not being followed. Most of the farmers who have committed suicide were from Andhra Pradesh. About 300 farmers have committed suicide there
and they were all cotton growers. They have committed suicide because spurious seeds and spurious drugs have been supplied to them. On account of that, they
suffered very much, they felt desperate and have committed suicide.

Sir, what ex-gratia amounts are being given by the Central Government and the State Governments? They have given Rs. One lakh to each family. Is it sufficient
for the man who had grown the crop and suffered? It is not sufficient. As our hon. friend Shri Vilas Muttemwar has suggested, a minimum of Rs. Five lakh has to
be fixed as ex-gratia.

When [ met the hon. Minister, I suggested to him to follow the insurance credit card system. In that system, whatever amount the farmer takes as credit, whether it
is Rs.10,000/- or Rs.20,000/- or Rs. One lakh from the bank, that amount will be insured by the insurance company. That provision has to be there in the
guidelines of the banks. Then, in case the farmer fails to return that amount, the insurance company will step in and pay the amount so that he need not commit
suicide. This is the system which is prevailing in some foreign countries. This system is easy to be adopted and this system should be introduced in our country.
Sir, [ was the Minister of Agriculture for some time in Andhra Pradesh and I introduced a crop insurance scheme.

MR. SPEAKER: Shri Bhaskar Rao, you can continue tomorrow. I would like to make some announcements.

The House has already taken three hours on this subject. As you are aware, the subject under discussion is very important and [ am sure some more Members
would like to participate in this debate. If the House agrees, the discussion may be resumed tomorrow, the 2nd June, 1998, at 1.00 p.m. by dispensing with the
Lunch hour.

SEVERAL HON. MEMBERS: Yes, Sir.

MR. SPEAKER: All right. Thank you.



